RAJYA SABHA [15 May, 2006]

(b) A National Charter for Children, 2003 has been adopted on 9th
February, 2004 and National Plan of Action, 2005 launched on 20th August,
2005.

The National Charter for Children 2003 is a policy document reiterating the
commitment of the Government to the cause of Children. The National Plan of
Action, 2005 is for implementation of the Stated policy with specific targets on
IMR, MMR, access to Safe drinking water and basic sanitation, elimination of
child marriage, wiping out Polio and reduction of the numbers of infants infected
with AIDS and full registration of Births and Deaths. The documents have been
circulated to all the State Governments and other Ministries dealing with the
child sector. It is proposed to conduct a review of the progress made by various
States, on a periodic basis in due course.

RE: DEMAND FOR DISCUSSION ON DODA KILLINGS
MR. DEPUTY CHAIRMAN: Papers to be laid... {Interruptions)...

UUR o HR SIFTT I .(FGETH). ...

SHRI S.S. AHLUWALIA (Jharkhand): Sir, the House was adjourned when
the Leader of the Opposition was on his legs... (Interruptions)... Sir, the House was
adjourned... (Interruptions)...

SR GOAT RIS (e 9o )« fewma qR1 81 S <. wfer § g
\...(FET)... YR o BRI SIT ..(FGELTH). ..

MR. DEPUTY CHAIRMAN: No; no; it has been agreed... (Interruptions)..
39 ér%n I..(Interruptions),.. Ahluwaliaji, it has been agreed... (Interruptions)... It has
been agreed that there will be a discussion immediately after the laying of Papers...
(Intenvptions)...

gD HUR [SEHET B, I B ...(FAUM)... SRT G ....(TFEH)...
Please, please ...(Interruptions).. GT{0T S, g I3 1...(==au™)...2Rav,

It has been agreed—the chairman has aliowed—that immediately after the
laying of the papers, discussion on Doda killing will take place
...(Interruptions)... So, what difference will it make?... (Interruptions)... No, what
difference will it make?

St fr T SR (SR U= : STHHTIRT S, 3R 89R T & Al 911 38 I
Al BT YRT PR ST | ..(TFETH)...

SNt ST - A= AR AT & TR |
208




[15 May, 2006] RAJYA SABHA

# TH.UH. AT : FEIGY, FITAT AR BT YA &l AT | The urgency of

the situation demanded it. That is why we asked for suspension of the Question
Hour.... (Interruptions)...

SNt ST - JIR of R 1T | (Interruptions)
SHRI S.S. AHLUWALIA: Sir, the point is, there was the urgency. The urgency

of the situation demanded it... (Interruptions)...
S YT RIS : $9 IR AU ol § Y, 579 &4 o1 St o == 8
& E, S IR o &1 ST 1...(TaeT)...

2 ITFHTI : fETHA & Y B ST I...(aem)...

ST YUHAT WIS : I, $EH 3177 370 WielT T Y | Bl § b TuR o
PRI 3R Fal HRISY I...(FFLH)... T YIR of B P 7] ATS! HRIB & | STDI
T G BR WwfeliT < T o6 3md =il & forg SRR € | ..(F@eT).... 319 =4l gRed
PRI 2. 31T T ST I...(Taem). .

Nt STy . IIRAT OEd T Tsfie wX forn 8, wIe #x I
|...(FIYT).... TE] FEERA Y R SINY A | ..(FaLH)...

DR. MURLI MANOHAR JOSHI (Uttar Pradesh): Sir, we are not objecting to that.
But before papers are to be laid, let him speak... (Interruptions)...

SHRI S.S. AHLUWALIA: Let him finish...(Interruptions)...Let him finish...
(Interruptions). 3% IR AL & 3T WA I SY IAD 18 AU BfeTT

SIRTT 1...(caegm)...

2 ITFHTI : fETHA & Y& B ST I...(aem)...

HIHE At Riera iR 9eM F3Te # T #4301 q21 A9d SR 431 §
o WA St e 9=y ) - uicruer & R A1 T I8 | B ol P Srer | S

TRABR AT 2, Sl g8l v =1 §s & 99 W fShad BT 2IRY, 89 I0d
fU IR E I...(cagm)...

#t STQuMEfT : 1 fS¥HET gw BINT 1.9 )... 39 fS&RE 6
BTG, Yo of 18 | B | ...(FEEM)....

Y R gAY : R st of B & aTg S A e |
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it STwUTafT : 18 H REHaT P& H S |

A Yo TR - PR R © $bdT & forg a1 @ ofR w1 a1d §
...(aET). .

TP TG IS : RGP IR 781 8, ... )...
SNt ST : TRPR TIRE | ...(FILIH)...
ST AT FARTST : YU o BRI AT |...(GETH)...

SHRI V. NARAYANASAMY (Pondicherry): Sir, the House cannot run like
this....(Interruptions)...

MR DEPUTY CHAIRMAN : Some Ministers have to go to the other
House. So, let the Papers be laid first. I appeal to the House to let the Papers
be laid. ...(Interruptions)... It is a small thing...(Interruptions)...

SHRI S.S. AHLUWALIA : What is the urgency of laying of Papers? ...
(Interruptions)... What is the urgency ? ... (Interruptions)...

it STRUTART : TEX BSH A Al ST 8 |...(Haem)...

THE LEADER OF,THE OPPOSITION (SHRI JASWANT SINGH): Mr.
Deputy Chairman, Sir, I have no difficulty in the Papers being laid.
...(Interruptions)...

MR. DEPUTY CHAIRMAN : Please. Please. ...(Interruptions)... Let me
listen. ...(Interruptions)...

SHRI JASWANT SINGH: Sir, I had been called. The proceedings of the House
were interrupted. The House got adjourned. You are now requiring that the Papers
first be laid, and, thereafter, whatever submission I have to make, I will make, and
then you give your ruling, whatever ruling you want to give. I have no difficulty
whatsoever. Please lay the Papers. ...(Interruptions)... The less the agitation on
the Treasury Benches, Sir, the smoother will the working be.

MR. DEPUTY CHAIRMAN: Now, the Papers to be laid.
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